
 

BEFORE THE HON’BLE NATION GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 810 of 2024 

 

IN THE MATTER OF: 

Ashish        …. Applicant 

Versus 

State of Haryana & Ors    …. Respondent (s) 

 

INDEX 

S. No. Particulars  Page No.  
1.  Report by way of Affidavit of Dr Pankaj IAS, 

Commissioner , Municipal Corporation, Panipat 
on Behalf of Respondent No. 4 in compliance 
of order dated 07.11.2025 and 26.02.2025 

 

1-3 

2.  Annexure R/1: Status report of compliance of 
Rule 15 of the Solid Waste Management rules, 
2016  

4-8 

3.  Annexure R/2: A Copy of the Memo No.  
3227 dated 30.01.2026 

9-44 

4.  Annexure R/3: Concession agreement as 
referred in status report 

45-169 

 

 

Date: 27.04.2026 

Place: New Delhi         

Filed Through: 

 

RAHUL KHURANA, ADVOCATE 

Counsel for Respondent No. 4 

9811894060 

rkhuranalegal@gmail.com 

1389



11390



21391



31392



4ANNEXURE R/11393



51394



61395



71396



81397



9ANNEXURE R/21398



101399



111400



121401



131402



141403



To

नगर निगम पानीपत

Municipal Corporation Panipat

MCP

नगर निगम पानीपत

Subject:-

The Director

Urban Local Bodies Haryan
a

Panchkula

Memo No. - 1746/CMc
Dated - 24/03/25

Regarding filling of affidavits in comp
liance with Writ P

etition (Civil) No.

1029/1985- Procee
dings Dated 24-02-2

024

With reference to
 the subject sited abo

ve and memo no. SNT/DULB/2025/
SBM-

284 dated 13/03/2025
 from DULB from y

our worthy office. Ple
ase find attached

herewith the requisi
te action plan as per p

oint no. 1 and few best practices as per point

no. 3 foliowed by Munic
ipal Corporation Panipat.

It is also to be note
d that Municipal Corpo

ration Panipat is com
mitted to the

adherence of Solid W
aste Management

 rules 2016, where
 reviews of conce

rned

agencies are cond
ucted regularly and

 strict adherence 
to the rules ar

e ensured by

Municipal Corporatio
n's officials.

Da:- As above

Endst. No. - 17417/CMC

Commissioner

Municipal Corporation
Panipat

Dated -24/03/25

A copy of the above is forwarded to the Joint 
Director DULB, Panchkula

.

Commisioner

Municipal Corporation

Panipa
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BEFORE THE HON'BLE SUPREME COURT OF INDIA

IN THE MATTER OF:

M.C. MЕНТА

Union of India & Ors

Writ Petition (C) 13029 of 1985

Versus

IN RE: MUNICIPAL SOLID WASTE

AFFIDAVIT

.......Petitioner

1, Dr.Pankaj Rao, IAS Commissioner Municipal Corporation, Panipat Govt. of

Haryana, do hereby solemnly affirm and state as under:

1.

2.

3.

That the above-mentioned Writ Petition is pending before Hon'ble Supreme

Court of India and is fixed for hearing on 02-04-2025.

That this affidavit sets out the compliance status of Municipal Corporation

Panipatin the National Capital Region (NCR) of Haryana with the provisions of

the Solid Waste Management Rules, 2016 (hereinafter referred to as "the

SWM Rules, 2016").

That the Municipal Corporation Panipathave undertaken the following

measures towards compliance with the SWM Rules, 2016:

i. Municipal Corporation Panipat, fall within the NCR region. MC have

engaged M/s J.B.M. Environment Management Company for Door-to-

Door Collection, Transportation, and Processing of Municipal Solid

Waste (MSW) based on Model RFPs circulated by the DULB.

Further, Short Term and Long-Term action plans are given as under:

A. Profile of ULB

S.no Particular Status

1. Current Population (as per FIDR 6,11,000

Portal)

2. No. of residential/commercial Units

(As per NDC Portal)

1,40,453

3. Per capita

(gm/capita)

waste generation Approx. 600gram

4. Total waste Generation (In TPD) Approx. 367 TPD
5. Bye Laws has been notified as per

SWM Rules 2016 (Yes/No)

If yes, attach the copy, If No, then

give the timeline for issuance of

notification for Bye laws

Yes, Copy Attached
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In Municipal Corporation Panipat sweeping operations are carried out

systematically to ensure cleanliness across urban areas. Residential areas are

swept once a day, while commercial and public areas undergo sweeping twicе

a day through both manual and mechanized methods. To enhance efficiency

and maintain urban hygiene, 02 No. of road sweeping machines have been

deployed by the ULB.

B. Collection & Transportation of Municipal Solid Waste

Present

Status for

Collection

of MS

Waste

(%)
65%

Ultimate Target GAP (%)
for Collection of

MS Waste (%)

100% 35%

Timeline to

achieve the target

31-07-2025

In Municipal Corporation, Panipat, 100% transportation of collected Municipal

Solid Waste (MSW) is being carried out efficiently to ensure proper waste
management. Waste is collected from residential, commercial, and public areas

and transported to designated processing or disposal sites as per SWM Rules
2016.

Action Plan to maintain, further improvement and monitor the

collection and transportation of waste:

S.no

1

2

3.

4.

5.

6.

Content

Presently 100% vehicles are GPS enabled

with a pre-decided route plan. These

vehicles are being monitored on the

centralized SWM monitoring portal.

Total 81 Nos. of vehicles are

compartmentalized and equipped to

collect segregated waste.

Regular Monitoring for cleaning of

Garbage Vulnerable Points are being

monitored by the ULBs as well as on the

centralized SWM monitored.

Total 64 Nos. Rag pickers have been

identified and engaged with Door-to-Door

collection vehicles/ Secondary points

across the State for improving the waste

collection and Segregation.

Total 60 Nos. of SHGs formed in the MC

for Solid Waste Management works

including Door-to-Door Collection.

100% of Properties will be covered with

QR Code Scanner/ RFID tags to monitor

the primary waste collection as the new

Timeline

Already Achieved

Regular Activity

Regular Activity

Regular Activity

31-12-2025
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S.no Content

Model RFP.

7.

8.

Regular monitoring is being done by

Municipal Corporation Panipat on

centralized SWM monitoring portal for

Primary collection, secondary collection,

GVPs, Waste processing and payments &

penalties.

For Redressal of citizens complaints,

Swachtta App, Swachh Haryana App,

Sameer App, are already in service and

monitored regularly at ULB level.

Timeline

Regular Activity

Regular Activity

C. Segregation and Processing of MSW as per SWM Rules, 2016

i. Segregation:

of Segregation

Present Status Ultimate Target GAP (%) Timeline to

for segregation achieve the

(%) Target

100% 100% 31-12-2025

(%)

0%

Action Plan and timeline to achieve the targets: -

S.no Content

1

2.

MC has engaged 01 of NGOs for

conducting IEC activities regarding

Solid Waste Management including

source segregation. Regular IEC

activities are conducted and monitored

by Nodal Officer.

Timeline

Already engaged and

will continue.

08 BWGs have been identified by MC so

far, out of which all BWGs have been

registered.

100% BWGs registered

The BWGs is being penalized for non-

compliance of SWM Rules, 2016 as per

orders passed by Hon'ble NGT

3.

regarding environmental

Compensation. In the year 2024-25

total 02 no. of notices have been

issued, total Rs 10000 fine imposed

and recovered total Rs. zero.

Total no. of 26 Ward committees

have been formed by MC to facilitate

Regular Activity
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S.no

4.

5.

6.

Content

the segregation and maintain

cleanliness across the MC jurisdiction

In Non-compliance of SWM Rules, 2016

is being penalized regularly. In the year

2024-25 total 35 no. Challans have

been issued on the violators out of

which total fine of Rs. 17500/- have

been recovered.

PMU is engaged at State level and PIUS

are engaged at District level to ensure

the implementation of SWM Rules 2016

and to facilitate and support BWGs for

their waste management.

Total no. of 26 IEC campaigns with

1600 nos. of participants have been

organised in compliance of SWM Rules

2016

Timeline

Regular Activity

Already Achieved

ii. Present status of Waste Processing and Action Plan:

The current combined waste processing capacity in MC is 750 Tons Per Day

(TPD), while total waste generation stands at 367 TPD, resulting in a shortfall

of 383 TPD. To bridge this gap, future provisions have been planned to enhance

waste processing capacity more than half of existing waste generation.

Additional, MC is implementing the Standard Model RFP issued by DULB for

Collection & Transportation of MSW and Processing of MSW to streamline the

MSW works.

Facility Required Present GAP

Capacity Capacity (in

(in TPD) TPD)

Total no. of MRF 80 0 80

Total no. of Compost

Plant/Pits

Total no. of Park

Pits (only for

Horticulture

Waste)

Total no. of

10 0 10

Timeline to

achieve the

GAP

31-7-2025

As MC

Panipat is

the part of

WTE plant at

Murthal,

Sonipat

31-7-2025

As MC

Panipat is
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Sanitary Landfill

Facility (SLF)

D. Details of Legacy Waste sites across Haryana

the part of

WTE plant at

Murthal,
Sonipat.

Initially, MChas total 06.00 lacMT of legacy waste, which was laying down by

current Door-to Door Collection agency. As of February 2025, 0.MT has been

remediated. The remaining legacy waste is expected to be completed by June

30, 2025.

The bioremediation of legacy waste is being carried out in accordance with

CPCB guidelines. As per the RFP for the remediation and reclamation of

existing legacy waste sites, the concessionaire is responsible for processing

the waste and ensuring sustainable disposal of the recovered materials. The

inert waste generated from the process will be utilized forfilling up the area

beneath the base course of Roads and highways, thereby promoting resource

recovery and minimizing landfill dependency. Also, soil enrichment material is

being used for Barren land and C&D waste is being used for filling the low

laying area.

E.Status of Construction & Demolition Waste Management

Present Status

of Generation

of C&D waste

(in TPD)

Present Status of Present GAP

Collection & Status of

Transportation of Processing

C&D waste (in TPD) of C&D

waste (in

TPD)

Approx. 03 TPD Approx. 03 TPD All collected Nil

Timeline

to achieve

the Target

C&D waste

dumped in

low lying Area

Remarks: At present All collected C&D waste dumped in low lying Area

F. Status of Domestic Hazardous & Sanitary Waste

Collection

Waste

mechanism of DHS Final Disposal of DHS waste

A separate bin installed on door-to-door

collection vehicle to collected Domestic

Hazardous & Sanitary waste.

By Incineration

G. Give details of best practices followed by the MC in compliance
SWM Rules, 2016.

Municipal Corporation Panipat proposes the following best practices for waste
management:

Effective Waste Segregation: The municipality will continue its focus on

segregation at the source through the use of color-coded bins and will ensure

100% door-to-door collection systems. This will be accompanied by extensive

of
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4.

5.

community outreach and education programs to ensure that residents are
aware

of and practice proper waste segregation.

Composting and Recycling: We will continue enhancing the composting and

recycling programs, setting up community composting units and material

recovery facilities. The focus will be on recycling organic waste and diverting

recyclables like paper, plastic, and metals from landfills. We are going to
established 1 no MRF and 05nos RRR center.

Circular Economy; The municipality will continue its work to promote the
circular

economy model, where waste is minimized, and materials are reused and

recycled as much as possible, reducing the overall environmental impact. We

have already on boarded scrap dealers &kabadiwallas with MC Panipat for

ensuring this.

Citizen Engagement and Education. There will be continuous engagement

with

citizens to raise awareness about waste reduction, segregation,

responsible

and

disposal practices. Awareness drives, educationally programs i
n schools, and

community outreach will continue to be undertaken.
 We have designated

local

residents as Youth Ambassador for local ownership of IEC acti
vities.

That the Municipal Corporation, Karnal undertakes to continue its efforts to

achieve 1000/o compliance with SWM Rules, 20L6, and other applicable

guidelines, ensuring timely progress reporting and necessary interventions to

address any gaps.

That the Status-cum-Action Plan is submitted in compliance of the directions

received in this regard.

3

That the Municipal Corporation Panipat undertakes to continue its efforts to

achieve 100% compliance with SWM Rules, 2016, and other applicable

guidelines, ensuring timely progress reporting and necessary interventions to

address any gaps.

That the Status-cum-Action Plan is submitted in compliance of the directions

received in this regard.

VERIFICATION

I, the above-named deponent, do hereby verify that the contents of this affidavit

are true and correct to the best of my knowledge and belief. Nothing 
material has

been concealed therein.

Verified at Panipat on this 24thday of March, 2025.

DEPONENT

Dr. Pankaj Rao IAS

Commissioner

Municipal Corporation, Panipat
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